220 Written Answers to

[RAJYA SABHA]

Unstarred Questions

S1. No. Place State Power of new FM transmitter
91. Chowmanu Tripura 100 W
92. Damchhara Tripura 100 W
93. Gandachhara Tripura 100 W
94. Jolaibari Tripura 100 W
95. Sakhan Tripura 100 W
96. Silachari Tripura 100 W
97. Vangmun Tripura 100 W

(Bhangmun)
98. Longtherai Tripura 5 KW
99. Meerut Uttar Pradesh 10 KW
100.  Etawah Uttar Pradesh 10 KW
101.  Agra Uttar Pradesh 5 KW
102. Mathura Uttar Pradesh 10 KW
103.  Champawat Uttarakhand 1 KW
104.  Dehradun Uttarakhand 10 KW
105.  Haldwani Uttarakhand 10 KW
106.  Haridwar Uttarakhand 100 W
107.  Almora Uttarakhand 5 KW
108.  Krishnanagar West Bengal 10 KW
109.  Bardhwan West Bengal 10 KW
110.  Cooch Behar  West Bengal 10 KW
111.  Darjeeling West Bengal 10 KW
112.  Kurseong West Bengal 10 KW

Promotion of regional language and culture through private FM channels

$1260. SHRI BHUPENDER YADAYV: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government is encouraging private FM channels to promote regional
language and culture, if so, the details thereof, and

(b) whether any such private FM channels is working at present with Government’s
help, and if so, the details thereof?

T Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): (a) As per clause
15.1 of Policy Guidelines on Expansion of FM Radio broadcasting services through
private agencies Phase-IIl, a permission holder has to ensure that at least 20% of
the total broadcast in a day (reckoned from 0000 hrs. to 2400 hrs.), is in the local
language of that city and promotes local content. This may include the Radio jockeys
speaking in local language(s)/dialect(s) or programmes focused on local culture/
tradition/folk music etc. or other permissible programmes/advertisements in the local
language(s)/dialect(s).

(b) No, Sir.
Movie ratings through CBFC

1261. SHRI MOHD. ALI KHAN: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Central Board of Film Certification (CBFC) is set to explain movie
ratings;, and

(b) if so, the details worked out so far?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RAJYAVARDHAN SINGH RATHORE): (a) and (b) Central
Board of Film Certification (CBFC) certifies films for public exhibition in accordance
with Cinematograph Act, 1952 and Cinematograph (Certification) Rules, 1983. The
existing Section 5 (A) of the cinematograph Act prescribes categories of certification
of Films namely 'U', 'UA', 'A" or 'S' duly explaining the suitability for viewing by
different age groups. In order to recommend broad guidelines/procedures to set the
principles which shall guide the CBFC with respect to ceftification of film, a Committee
of Experts headed by Shri Shyam Benegal was constituted in January, 2016. The
Committee submitted its first report in April, 2016 and final report in June, 2016.

Broadcasting capacity of radio stations in Uttarakhand

+1262. SHRI MAHENDRA SINGH MAHRA: Will the Minister of INFORMATION
AND BROADCASTING be pleased to state:

(a) whether it is a fact that owing to low broadcasting capacity of Radio stations
in Uttarakhand, the broadcast made therefrom is audible to a limited distance;

(b) if so, whether the Ministry proposes to enhance the broadcasting capacity
of radio stations in Uttarakhand;

T Original notice of the question was received in Hindi.



